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Got ...... Quarten to SC/ST GoveralDeat 
Employees 

4392. SWAMI INDERVESH: Will tbe 
Minister of WORKS AND HOUSING be 
pJouod to state : 

<a> is there any rule for allotment of 
Government accommodation to Schedule 
Caste/Schedule Tribe peopJe employed in 
Central Government Offices; 

(b) if so, the criteria adopted/fixed 
under the rule with reprd to these 
employees for accommodatioD; 

(c) whether any roster system is main-
tained for the allotment to accommodation 
in case of SC/ST and the percentage of 
reservation of accommodation for these 
people; 

ld) how many SC/ST employees are 
there who have completed more than three 
years service in various departments of Central 
Government who are not ),et given Govern-
ment accommodation; and 

(e) the reasons for not providing Govern-
ment accommodation to these employees 
despite completion of three years service or 
more? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRl MOHAMMED USMAN ARIF): (a) 
Executive instructions provide for reservation 
of allotment of General Pool accommodation 
in Delhi in Types A,B,C and D 10 Scheduled 
Caste/Scheduled Tribe employees. 

(b) and (c) 5% of the clear vacancies 
in Types C and D and 10% of such 
vacancies in Types A and B arc: reserved 
for allotment lo Scheduled Castel 
Scheduled Tribe employees entitled to these 
types. There is, however, no such reservation 
in higher types of accommodation Necessary 
roster for the purpose is maintained. 

(d) Tho ftaurcs aro not roadil), available. 

(e) This is on account of acute shortaae 
of General Pool accommodation. 

AIte .... tI •• Plots I. LIea of LaIMI AcquIred" 
VI", M ......... Maalrka, DeIId 

4393. SHRI MANIIC RAO HODLYA 
GAVIT : 

SHRI M. RAMGOPAL REDDY: 
SHRI SUBHASH Y ADAV 

SHal O. M. BANATWALLA 

SHRI RAM VILAS PASWAN: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether Delhi Administration 
acquired sometime in 1957 land beloDling 
to Sunlight Insurance Company Ltd. in 
village Mohammadpur, Munirka, Delhi; 

(b) whether the 28 plot holders of the 
acquired Jand were allotted alternative plots 
in Masjid Moth in Soutb Delhi by hi, 
Ministry after losing the case in the court 
of law; 

(C) whether plot holders of plot No. 29 
and 30 in the so called Sunlight Estate 
new named as Bhikaji Kama Bazar were left 
out of the alternative allotment even after 
having been given assurance for allotment of 
alternative plots and if so, the reasons for 
delay; and 

Cd) whether Government propose to 
give alternative plots to the plot holders of 
plots No. 29 and 30 of so called Sunliaht 
Insurance Company and if not, the reasons 
thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARIF) : (a) 
and (b) Yell, Sir. 

(c) and (d) Plot holden No. 29 aDd 30 
wore Dot amon, the Irlt 28 plot hold.-I· 
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who were liven alternative plots. The question 
of allotment of alternative plots to plot 
hoJden NOI. 29 and 30 has alroady 
been taken up Wilh the DDA for identifyinl 
suitable plots 

f-m .w SfT'lM am ~ I1f'A' 
~ it qr.ft ... .-..mn ,.,. 
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